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(d) the proposed scheme of the Government for 
utilisation of excess producticn of sugarcane? 

THE MINISTER OF FOOD (SHRI A,JIT SINGH) . (a) 
The sugarcane production during current yem 1995-96 is 
estimated around 264 Mil!ion Tonnes as against about 
.271 Million Tonnes durL ':I 1994-95 season. 

(b) to (J) In order to ugement the crushing capacity 
of the sugar industry in the country, the Government has 
Issued 83 letters of intent for establishment of new sugar 
factories and 39 for expansion in he existing units during 
the ··Ighth Five Year Plan period (1992-93 to 1996-97 
uuptv 04-03-1996). 
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Damage to Foodgrains 

'1 72, SHRI JAGAT VIR SINGH ORONA : Will the 
MI:lls'£' CI FOOD be pleased to state: 

(a\ whether a huge quantity of nce and wheat lYing 
In the open In the country IS lotting in the Fel godowns, 

(b) If so, the details thereof and the factors respon' it' 
10r thiS state or affriirs: 

(e\ tho amount of ioss insurred and likely to be !'lcur' 
dUi,:; to the above Situation; and 

'd) HIe teps being taken to avoid such sit'_jatluns? 

THE MINISTER OF FOOD (SHRI A";IT SINGH) , (a) to 
ie) Thr. t-:ood Corporation of India has report3d that the 
rrocur0d stor:ks of foodgralns are stored in sCientifically 
deslgr,<:'d gc,downs including cover and pltnth (CAP) 
storage In open. As on 1st February, 1996 38.50 lakh 
tonnes of wheat and paddy was in CAP/open storage, 
The FCI has reported that the following are the details of 
qucmtlty damaged in open due to natural calamities in 
v~nous regions d ;nng 1995 rains 
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Punic' 138.00 

Rajasthan 539.00 

Haryana 60.00 

Andhra Pradesh 218.00 

Ker;:t.la 30.16 

Maharashtra 255.00 

Madhya Pradesh 18.85 

Kandla (GuJarat) 200.00 

Karnataka 3.54 

Total 1462.55 

~ actual losses. if any, In respect of above 
"i stocks can be ascertained only after final 

dIsposal of the stocks. 

I,d) 1 he FCI reviews it" storage reqUIrements regularly 
and takes necessary meC1':;Wf ~ to provide sCientific storage 
to the procured oongl311lJ through vanous measures 
like: 

(i) FC, '" )11 tructs its own godowns Q mng three 
years \ 1992-93 to 1994-951 gor owns with 
additional capacity of 3,14 lakt-, MT were 
'~ollstructed by FCI, G(ldowns with a total 
capacity of 1 43 lakh MT were in different • 
stages of construction in 1995-96. FGI creates 
additional CAP storage capacity as per 
reqUIrement to Clccommodate the surplu~ c;tocks 
on temporary basis. 

(ii) FCI also resorts to hiring of godowns of ewe 
SWC/State Governrnents and private parties to 
hndge the storage gap for which full powers 
Lire delegated to the Field Officers of Fe!. 

[Trans/atlon) 

Utilisation of Rain Water 

*17J DR MAHADEEPAK SINGH SHAKYA : Will the 
Mrnlster of WATER RESOURCES be pleased to state : 

(a) whether the Government have assessed thE' 
quantum of annual rain water In thE' country: 

(C) 'I,., fain water is being utilised properly; 

(d) If not, the reasons therefor; 

(e) the percentage of rain watN belnq LAtlllsed at 
present; and 

(f) the steps taken by the GovHnrnent for maximum 
utilisation of the rain water? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
AND MINISTER OF WATER RESOURCES (SHRI A,R. 
ANTULAY) : (a) to (f) As per, assessment made by Central 
Water Commission, the country receives annual 
precipitation of 4000 billion cubic metres including snow-
fall. Of this, the seasonal (monsoon) rainfall (June to 
September) is of the order of 3000 billion cubic metres. 
Out of this, the averge annual flow available in rivers is 
around 1869 billion cubic m~tres. Owmg to the 
topographic, hydrological and other constraints, the 
utilisabJe surface water is assessed at 690 billion cubic 
metres in addition to the annual replenishable ground 
water resources which is about 452 billion cubic metres. 
Full utilisation of rain water is not possible due to 
evaporation and vegatative (transpiration) losses and due 
to allowing certain amount of water to flow in the river for 
maintaining the river regime. The present (1994) 
utilisation of water (Surface & Ground) is about 606 billion 
cubic metres i.e. 53% leading 536 billion cubic metres of 
utilisable water as unutilised. 
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In the Five year plans amphasis was placed on
creation of storages across rivers in order to utilise the
rain water for irrigation and other purposes, as a result of
which the total live storage capacity of the Country is at
present about 193.2 billion cubic metres. Dams to create
additional live storage capacity of 77 billion cubic metres
are under various stages of construction. In addition,
about 130 billion cubic metres storage is likely to be
added through major and medium schemes under
con-v~eration. The National Water Development Agency
is carrying out studies on the National Perspective Plan
for .water resources development which, inter-alia,
envisages transferring water from surplus to Water-short
basins by i:ltC'-linking of rivers and constructing reservoirs
at potential sites. It is estimated that another 220 billion
cubic metres of water will be available under National
Perspective Plan for use through inter-basin transfers.

{English}

Mineral Water

*174. SHRI PRITHVIRAJ D. CHAVAN : Will the
Minister of HEALTH AND FAMILY WELFARE be pleased
to state.

(a) whether the Government have recently notified
rules under the Prevention of Food Adulteration Act, 1954,
prescribing standards for the mineral water;

(b) if so, the details thereof;

(c) whether most of the manufacturers selling water
In the plastic. bottles are' not labelling it as mineral water
but just as 'water: or 'aqua"

(d) whether unless bottled water is specifically
labelled as inineral water, provisions of the above rules
cannot be made applicable and the manufacturers need
not conform to the standards;

(e) whether the manufacturers of the bottled water
are required to seek any, approval or register themselves
with any authority either under the Central or the State
Government: and

(f) if not, whether the Government propose to bring
some control and regulation to this industry and also
force manufacturers to correctly label their products to
avoid exploitation of the unsuspecting consumers?

THE MINISTER OF HEALTH AND FAMILY WELFARE
AND MINISTER OF WATER RESOURCES (SHRI A.R.
ANTULAY) : (a) and (b) Yes, Sir.

The detailed standards of mineral water prescribed
under Prevention of Food Adulteration Rules, 1955 are
given in fhe enclosed statement.

(c) and (d) The standards of mineral water laid down
under the Prevention of Food Adult.eration Rules are
applicable only when the product is labelled and sold as
mineral water.

(e) In order to ensure that the consumers are not
exploited by the manufacturers of fake mineral water, the
State Governments have been advised to keep a strict
vigil through their enforcement staff on the quality of mineral
water manufactured and sold and to take appropriate
penal action under the Prevention of Food Adulteration
Act, 1954 where called for.

(f) The Prevention of Food Adulteration Rules already
prescribe the labelling requirements exhaustively, lor
packed food articles including mineral water.

STATEMENT

A-32 Mineral Water

'1. Natural Mineral Water means the mineral water
obtained directly from potable natural or drilled sources
like spring, artesian well, drilled well or from an
underground formation and not from public water supply.
It shall be free from dirt, foreign matter or any other
ingredients injurious to health. It shall not be transported
in bulk container for packaging or any other processing
before packing.

2. Fortified mineral water means the water derived
from any source of potable water which may be blended,
treated/fortified with mineral salts.

Mineral water shall be packed in clean and sterile
containers.

Mineral water shall also conform to the following
standards namely :-

Turbidity (not more than) (NTU)

Total dissolves solids (not more than) mg/I -1500

pH Value -6.5-8.5

Copper (Cu) mg/I (not more than) -1.0

Iron (as Fe) mg/I (not more than) -0.3

Nitrate (as N03) mg/I (not more than) -45

Residual Free Chlorine mg/I (not more than) -0.2

Fluoride (as F) mg/I (not more than) -1.5

Mercury (as Hg) mg/I (not more than) -0.001

Cadmium (as Cd) mg/l (not more than) -0.01

Arsenic (as As) mg/I (not more than) -0.05

Cyanide -absent

Lead (as Pb) mg/I (not more than) -0.05

Mineral Oil -absent

Chromium (as Cr) mg/I (not more than) -0.05

Chlorides (as CI) mg/I (not more than) -200

Sulphates (SO.) mg/I (not more than) -250
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